\ 2201 TEM NO. 26 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. M V RAMESH
Criminal Appeal No(s). 265/2016
MATRU Appel | ant ('s)

VERSUS

STATE OF U. P. Respondent ( s)
Date : 03/05/2017 This appeal was called on for hearing today.
For Appellant(s)

M. Shiv Kumar Suri (AC), Adv.

For Respondent (s)

M. Abhi sth Kumar, Adv.
M. A shwarya Pat hak, Adv.
M. Ardhendunaul i Kumar Prasad, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Lear ned counsel for t he parties shal | be at liberty to file
t he addi ti onal docunent s, i f any, wi t hin a peri od of f our weeks.
After expiry of four weeks, list t he mat t er before t he Honé&#39; bl e
Court.
(M V RAMESH)
Regi strar

MG



